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and import  trade is dwindling. Various
Committees that the Goveroment of India
appointed for examining location of naval
yard, petrochemical ¢ mplex and fishing
harbour, have recommended Paradip giving
highest preference, But surprisingly these
recommendations have been cold shoulde-
red. I urge upon the Government to take
immediate measures so that the hurdles
that are. impending the growth of this
major port are overcome without any further
loss of time and the port is saved,

(vi) Pollution of Kallada river ncar Quilon
district (Kerala) and need to take anti-
pollution measures.

SHRI K. KUNJAMBU (Adoor)
Sir, I wish to draw the attention of the
Government to the serious problem arising
out of pollution of Kallada river due tothe
poisonous effluents being discharged from
the Papalur Paper Mill in Kerala.

Kallada river near Panalur in the
Quilon district of Kerala is highly polluted
today. The people living all along the banks
of this river depend  on it for their daily
requirements of water, There was a time
when the water in this river was clean and
crystal-clear. But, after the  paper mill at
Panalur started discharging the effluents
into this river, it has  turoed into a curse,
The water has become highly polluted and
totally unfit for human consumption. Even
plants dry up after being watered by it,
The period Fetween  January and May is
the worst period when there is no steady
flow in the river and water remains in
puddies, People dig - shallow wells on the
sandy river bed and use the water. But now
it is too dangerous to use this water.

The agitated public has been demanding
strict anti-pollution measures, but unfortu-
nately no effective steps have been taken
so far. Therefore, I would request the
Central Government to s‘end a team of
experts to this place and inquire into the
lapses in the implementation of the anti-
pollution measures and take stern measures
to arrest pollution.
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(vii) Need to clear the Polurwaram
Project In Andhra Pradesh.

SHRI S M, BHATTAM (Visakhapatnam) :
The Polawaram Project proposed across the
river Godavari near Polavaram in Andhra
Pradesh is conceived as a muitipurpose
project concerning irrigation, water supply,
power and navigation benefits, The above
project for Stage I ccmprising Dam and
left canal was submitted to Central Water
and Power Commission in 1978 at an
estimated cost of Rs, 298 crpres Based on
the comments and suggestions of the CWPC,
the modified report prepared for Rs. 884
crpres was submitted by A. P, Government
to CWPC in April, 1983, It is not so far
cleared.

The left canal of Polavaram Project will
cater to the irrigation  requirements of the
upland areas in  Viskhapatnam, East and
West Godavari to the extent  of five lakhs
of acres, The project is  more particularly
needed to meet the full water requirements.

(viii) Acute shortage or drinking water in
Kharagpur (West-Bengnl) and need
to take immediate stcps to bring
water from Savarnarckha

SHRI NARAYAN CHOUBEY (Midna-
pore) : There is a severe scarcity of water
in Kharagpur in West  Bengal, having a
population of more than three Jakhs.
Underground water in  the area is going
down everyday, all the deep wells are
yielding lesser and lesser water and are
going to be inoperative soon. If no new
measures are  taken from now. the entire
town complex will have to be shifted or the
people will desert Kharagpur only for
water, The only viable plan which can
save Kharagpur from water scarcity s to
bring water from the river Subarnarekha
which is at a distance of 25 KM from the

town. The Ex-Railway Minister ordered
survey for such a plan whose cost was to
be equally borne by the railways and

Kharagpur Municipality, But after the ex-
Railway  Minister vacated his office, the
plan has been dropped. In the meantime
hardship of the people of Kharagpur has
further grown and people fight at commu-
nity taps for a bucket of water. I request the



